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Camps tor Refugees from East 

Pakistan 

r Shri Tridib Kumar 
I Chaudh1lJ'i: 

°38. ~ Shri Gokulananda Mobauty: 
I Shri S. M. Banerjee: 
L Shri p. C. Borooah: 

Will the Minister of Rehahilitation 
be pleased to statc: 

(a) .the number of transit and 
work-site camps open~d ill different 
States outside We~t Be.1gal for new 
refugees arrived from East Pakistan 
since 1st January, 1964 ,vith the loca-
tion of eaCh camp. the name of the 
State in which it is situated and the 
refugees lodged in each camp; 

(b) the totol number of d€scrtions 
from these camps; anJ 

(el whether any investigations have 
been held 35 to the reasons fOr those 
desertion and the result t.hereof? 

The Minister of Rehabilitation (Sbri 
Tyaci): <a) A statement is laid on the 
Table of the House. [Placed in Lib-
Tary. See No. LT-2902 I 64]. 

(,b) 1,245 families consisting of 
about 5,600 person; have sO far de-
serted from various cOJ;'ps. 

(c) AccoIrdiin.g to reports received 
from State Governments, gesertions 
are due to reluctance to do manual 
work and demand for agricultural 
land Some of the desertions are also 
reported to be due to excessive heat. 

Diversion of Housing tuuds 

*39. Shri Yashpa) Singb: Will the 
Minister of Works aDd Dousing be 
pleased to state: 

(a) whether it is a fact that funds 
ea<rmal"ked for housing are being 
divened by State GO\'ernments to 
other schemes; 

(b) if so, the names of the States 
concerned and the amounts involved 
during the last three yea1'S; and 

(c) the action pro.posed to be taken 
to put a check on thi~? 

The Minister of Works and lIousing 
(Shri Mehr Chand KllaDDa); <a) and 
(b). Information is Ldn;;: colleded 
and will be plaei'd un the Table of 
the Sabha. 

(e) The Plannin;: C"mmi""icn hav(> 
been requested to consiuer the de-
sira.bil~ty of issuinJ instrudions to 
the State Government, that they 
should make a lar';"r provision for 
housing in the remainirog two yeaTs-
of the Plan and ens·ure that fund.· 
earmarked for it ~re !lot diverted w-
other development heads. 

Old Age PensioD 

r Shri Snbodh Bansda: 
I Shri S. C. Samanta: 
.I Shri Rishang Keishing: 

.40. ~ Shri Rameshwar Tantia:: 
I Shri Onkar La) Berwa: 
I Shrl DhaoD: 
L Shrl D. C. Sharma: 

wm the Miniater of Finance DC" 

pleaaed to state: 

(a) whether it '3 a :fact t!lat Gov-
ernment propose to ;ntrodl.:ee old age 
pension in the current year; 

(b) if so, in what places and what 
is the age limit fixed for this purpose; 

and 

(c) the conditions presc.ribed for 
eligibility .of this pension? 

The Deputy Minister in the Minis-
try of Finance (Shrlmati Tarkeshwari 
Sinha): (a) The maLter mainly con-
cerns the Stale Governments, some 
of whom already have i:,stituted 
schemes of old age pension. 

(b) and (c). Do not arise. 

Loan (rom Czecho.~lovakia 

r Shri P. C. Borooah: Shri P. R. Cbakraverty: 

I Shri YIIDUIDa Prasad 
·'L 1 Maudal: 

SIarI N. P. Yadab: 




